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Request of Shri L. K. Jha to
Relinquish office of Governor,
Reserve Bank of India

*826. SHRI MADHU LIMAYE : Will
the Minister of FINANCE be pleased to
state:

(a) whether it is a fact that Shri L.K.
Jha, Governor of the Reserve Bank of
India has himself asked to be relieved of
his office;

(b) whether it is becausc he disagreed
with the basic policies of Government;

(c) whether he unduly favoured the
private sector;

(d) whether it is on the ground that
the newly created Banking Department
has been interfering in the autonomy of
the Reserve Bank of India; and

(e) what steps have been taken by her
Ministry to keep upthe commitment of
the Government that the status and dig-
nity of the Reserve Bank of India would
continue to be maintained?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
P.C. SETHI) : (a) and (b). No, Sir.

(c) and (d).
such a suggestion.

There is no basis for

(e) In all its dealings with the Rescrve
Bank of India, Government has always
upheld and will continue to uphold the
status and dignity of the Reserve Bank as
the Central Banking institution of the

country.
Difficulti s enc ed by pe i s
in ting their p

*827. SHRI J. K. CHOUDHURY:
Will the Minister of FINANCE bepiea-
sed to state:

(a) whether the Administrative Reforms
Commission has suggested to Government
to alleviate the difficulties encountered
by the pensioners in collecting their pen-
sions, and

(b) if so, the details thercof and the reac-
tion of Government thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
P. C. SETHI) (2) and (b).  The
recommendations of the Commission re-
lating to pension payments made in its
Report on Treasuries are summarised





